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Title:Requests the Government to take action against persons who attacked Dalit students of Delhi University of
Medical Sciences and Guru Tegbahadur Hospital, Delhi.
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SHRI SATNAM SINGH KAINTH (PHILLAUR): Mr. Chairman Sir, I bring to the notice of the Government
and this august House, through you, the shameful incident of atrocities committed on the students and doctors,
belonging to Dalit community, Scheduled Castes and Scheduled Tribes, of the University College of Medical
Sciences and Guru Teg Bahadur Hospital, Delhi by the so-called upper caste students and doctor of the same
institution between the night of 22nd and 23rd February, 1999 from 10 p.m. to 5.00 a.m.

Dr. K.K. Sharma, who was leading the mob, announced on the mike that the students of the upper caste should
come out of their rooms and beat the Dalit students.

Mr. Chairman, Sir, not only this, when the two dalit Resident Doctors, Dr. Sanjay and Dr. Vijay Kumar, went to
see the injured dalit students, they were also beaten. No FIR was lodged by the police for ten days, what to speak
of inquiry. Instead of inquiring into the incident, the police is putting pressure on the poor victims for a
compromise.

Mr. Chairman, Sir, I demand the present BJP Government to get the matter inquired through CBI and punish the
culprits, particularly Dr. K.K. Sharma, who was a leader involved in the incident, and Dr. B.B.L. Aggarwal, the
Principal of the Institute, for shielding and sheltering the culprits.



